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ORISSA ACT 45 OF 1975
*THE ORISSA APPROPRIATION ( No. 3) ACT, 1975

e g

[Received the assent of the Governor on the 24th November 1975,
first published in an extraordinary issue of the Orissa
Gazette, dated the 5th December 1975])

AN ACT TO PROVIDE FOR THE AUTHORISATION OF APPROPRIATION OF MONEYS
OUT OF THE CONSOLIDATED FUND OF THE STATE OF ORISSA TO

GRANTED FFOR THOSE SERVICES AND

BE it enacted by the Legislature of the State of Orissa in
the Twenty-sixth Year of the Rerublic of India as follows:—

Short title 1. This Act may be called the Orissa Appropriation ( No. 3)
Act, 1975.
{{’;‘é‘; ;{ORS' 2. From and out of the Consolidated Fund of the State of

O the Orissa, the sums specified in column 4 of the Schedule amounting
Consolidated jn  the aggregate to the sum of rupees eighty-three lakhs, eighty-

‘Eund of . nine thousand and three hundred twenty shall be deemed to have

the year been authorised to be paid and applied to meet the amount spent
;g&:du‘;':;g“ for defraying the charges in respect of the services specified in
1971. column 3 of the Schedule during the financial year ended on the

3]st day of March, 1971 in excess of the amounts granted for

those services and for that year.

éppmpria- 3. The sums deemed to have been authorised to be paid and

= applied from and out of the Consolidated Fund of the State of Orissa

under this Act shall be deemed to have been appropriated for the

services and purposes expressed in the Schedule in relation to the
financial year ended on the 31st day of March, 1971.

* For the Bill see Orissa Gazelte Extraordinary, dated the 15th Noven ter, 1975 (No. 1841).
( 82 Law—36 )
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SCHEDULE
( See sections 2 and 3 )

1 2 ’ 3 4
: EXcess
Sl. |Grant I
No. | No. Services and purposes 3
, | Voted portion | Charged portion Total
Rs. Rs. Rs.
1 1 Elections and other expenditure rela- 8,015 8,015
ting to the Home Department.
2 4 Expenditure relating to the Planning 55,98,338 55,98,338
Co-ordination Department,
3 10 Pensions - 10,41,619 10,41,619
4 22 Medical and other eXpenditure relating 1,42,403 1,42,403
to the Health and Family Planning
Department,
5 25 Public Works e 15,02,427 15,02,427
6 40 Community Development Projects . 8,275 8,278
7 43 Multipurpose River, Irrigation and 74,282 74,282
Electricity Schemes.
8 46 Roads and Water Transport Schemes 13,961 13,961
Total e 83,07,023 82,297 83,89,320




